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Shri Shree Narayan Das: May 1
know the nature of the engine trouble
that occurred and how many hours
it took to restart the train from that
place?

. Shri S, V. Ramaswamy: It was the
fracture of the left return crank of
the engine, as I said, and therc was
a detention of three and odd hours.

Shri Shree Narayan Das: May 1
know whether the attention of the
Government has been drawn to the
report published in some local news-
papers there that the accident was
avertel and whether an enquiry has
been made into the matter?

‘Shri S, V. Ramaswamy: They do
not know the technicalities. It is not
an averted accident. It is an engine
failure and the matter is under in-
-vestigation,

Recovery of Dead Body from Railway
Compartment

“957. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
body of a 16-year old boy packed in
a box, was recovered by the railway
police from a third class compart-
ment of Bareilly passenger train at
Agra on the 1st March, 1960;

(b) if so, whether any arrests have
‘been made in the case so far;

(c) whether it is also a fact that
the incidence of crime on this sec-
tion of the railway is on the increase;
and

(d) if so, the steps taken or proposed
to be taken to check it?

“The Deputy Minister of Rallways
{(Shri Shahnawaz Khan): (a) Yes, Sir.

¢b) No, Sir.
(c) No, Sir.

(d) Does not arise.
426 (Ai) LS—2.

PHALGUNA 28, 1881 (SAKA)

Oral Answers 6664

st @ wo wwE : F@T WA
WA Y T@E Y F941 FO eIy v
¥ AT & WY aF #15 qw I uEEr
1 4g g’

s gAA A IEE S
1 A % A Wi TEsT g

Shri D. C. Sharma: May 1 know if
the Railway Ministry keeps track of
such crimes and follows up the investi-
gation of these crimes or, after 'the
crime has been discovered, it is left
entirely to the discretion of the Rail-
way Police?

Shri Shahnawaz Khan: We make
every effort to keep in touch with the
progress of cases but very often the
police do not like to give out the infor-
mation because that might adversely
affect their investigations or the prose-
cution of the cases in court. But
whatever they give us we accept very
gratefully and we try to keep touch
with them.

Shri Chintamoni Panigrahi: May [
know what progress has been made so
far in the process of investigation?

Shri Shahnawaz Khan: From the
information that is available at present
it appears that the murder was com-
mitted somewhere outside the railway
premises and the body was cut up and
put in a box and put in the train. It
hag been established by post mortem
that the death was due to strangula-
tion. That is all that we know. And
the name of the person tatooed on his
fore-arm was Jitendar.

Shri Chantamoni Panigrahi: Has it
been possible to find out from which
station this box had been put in the
train?

Shri Shahnawaz Khan: The police
is still investigating.





